IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF JUNE 2025

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVY ADVOCATE
ROOM REGISTRATIO RESPONDENT NAME E MOBILE
N

NUMBER
PROCESS

L |SH. VIDYA  PRAKASH/ SH.CENTRAL |NIL
ISANJEEV KUMAR AGGARWAL,
IDISTRICT JUDGE (COMMERCIAL]

ICOURT)-01

2 |SH. RAJESH KUMAR GOEL,CENTRAL [NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02

IMS. DEVENDER KUMAR SHARMA,,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT-03

w

4 [MS ANIL KUMAR SISODIA,CENTRAL  [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

I5 [SH. MANOJ KUMAR DISTRICTICENTRAL [NIL
WUDGE (COMMERCIAL COURT)-05

6 |SH. NEELAM SINGH, DJ COMM-06/CENTRAL |NIL
[TIS HAZRI COURT CENTRAL
IDELHI

[7 [SH. MUKESH KUMAR GUPTA,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07

8 |SH. GORAKH NATH PANDEY,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL

ICOURT
9 [SH. DEEPAK GARG, DISTRICTICENTRAL [309 ICS (COMM.) ICS 22.05.2025 [PUNJAB NATIONALB.3E+009 [kalaanilegalad 12.06.2025
WUDGE, COMMERCIAL COURT-09 [THIRD COMM)/58 [BANK Vs BABITA|
[FLOOR [5/2025 ITTALPROP O
[EXTENTI [MITTAL ENTERPRISES
ION
[BLOCK
1309 IOMP (I) (COMM.) [OMP (I)}03.06.2025 [Rahul Bhargava Vs M/sALOK 9818489589  [Office@raji [12.06.2025
[THIRD (COMM.) INeo Developers Pvt Ltd [BHATT(P), dersingh.co)
IFLOOR lu73/2025 lin
[EXTENTI
ION
IBLOCK



mailto:kalaanilegaladvisor@gmail.com

COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

1309 IOMP (I) (COMM.) [OMP (I)}03.06.2025 [Rahul Bhargava Vs M/sALOK 9818489589 ffice@raji [12.06.2025
HIRD (COMM.) INeo Developers Pvt Ltd [BHATT(P)| dersingh.co
IFLOOR K74/2025 lin
[EXTENTI
ON
BLOCK
09 IOMP (I) (COMM.) [OMP (I)}03.06.2025 [Harmeet Singh Kapoor [ALOK 9818489589  [Office@raji JALOK
HIRD (COMM.) s M/s Neo DevelopersBHATT(P),| Indersingh.coBHATT(P),
LOOR lu72/2025 [Pvt Ltd lin
XTENTI
N
LOCK
1309 [EXECUTION [EXECUTIO |04.06.2025 |Ajay prakash gupta Vs [Sandeep [98104-74101 12.06.2025
[THIRD |(COMM.) IN (COMM. Sanjay jain Jindal(P),
[FLOOR 293/2025
[EXTENTI
ION
[BLOCK
1o |[SH. AJAY PANDEY, DISTRICTCENTRAL [NIL
WUDGE, COMMERCIAL COURT
11 |[SH. S.S RATHI, DISTRICT JUDGE,[CENTRAL [|COURT [CS(COMM) [CS (COMM)27306-03-2025 ISADHANA GUPTA Vsujjawal 9810031823  (a9860@gm[06.06.2025
ICOMMERCIAL COURT [ROOM [HANSRAJ GUPTA AND|Gupta, il.com
310 ICO. PVT. LTD [Sanjay
Aggarwal
ICOURT [CS (COMM) [CS (COMM)/10113-09-2024 'AISHNO WIRE PVT|Neeraj 9811267045  [info@juslaw]06.06.2025
[JROOM [LTD Vs GUPTA POWER[Gupta ffices.com
310 [INFRASTRUCTURE
[LTD
ICOURT [CS (COMM) °S (COMM)/56419-05-2025 ISHEHNAAZ PARVEENJitender (9810511644 dvjiten@ya06.06.2025
IROOM s PRATAP GULYANI [Garg hoo.com
310
ICOURT [EX (COMM) [Exceution (Comnf14-05-2025 IMOHD FAHIM Vs M/SR B Singh (9810822167 dvocaterbsij06.06.2025
JROOM IORIENTAL ngh1962@g
1310 INSURANCE mail.com
ICOMPANY LTD
ICOURT [CS (COMM) °S (COMM)/52114-05-2025 (Gulshan ~ Sharma  VsfS B Pandey|9313780408  fkbpandey7@f06.06.2025
[ROOM |Ashish Aggarwal ahoo.com
310
ICOURT [CS (COMM) S (COMM)/54316-05-2025 IDINESH KUMAR VsManish (9213905829  [manishdiwa [06.06.2025
IJROOM 1JAY CHUG [Dewan nadv(@gmaill
310 Lcom



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

COURT
ROOM

CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ICS (COMM) °S (COMM)/37104-04-2025 EXMACO RAIL ANDNikunj 9462721617  jdvnikunjsh j06.06.2025
IJROOM [ENGINEERING LTD VsSharma arma(@), il
310 RADHEY RADHEY| lcom
[NFRA REALITY PVT|
[LTD
ICOURT |Misc DJ Misc DJjo2-06-2025 [RAJ KUMAR[Richa 9582224485  [richa.v.1990]06.06.2025
JROOM lu51/25 [BHARDWAJ VS§Verma f@gmail.com|
1310 [RITESH KUMAR
ICOURT [CS (COMM) S (COMM)/67909-06-2025 [PUNJABI CHAAPAnshima [9811059395  [puris_l@ya J11.06.2025
JROOM ICORNER PRIVATEPuri 00.€0.1n
10 [LIMITED Vs PUNJABI
ICHAAP CORNER
ICOURT MP (I) (COMM) [OMP (I) (COMMog-06-2025 [Rahul Bhargava Vs M/sRajinder (0818489589 [Office@raji [17.06.2025
[ROOM INeo Developers Pvt Ltd [Singh ndersingh.col
10 Lin
ICOURT |OMP (I) (COMM) [OMP (I) (COMMo4-06-2025 [Harmeet Singh KapoorRajinder (9818489589 ffice@raji [17.06.2025
[ROOM Vs M/s Neo Developers{Singh Indersingh.co
310 [Pvt Ltd Lin



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

12 |SH. RAVINDER BEDI, DISTRI
WUDGE, COMMERCIAL COURT

COURT CASE TYPE

ROOM

IOMP I COMM

CASE NO.

I311/2025

DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE

REGISTRATIO RESPONDENT NAME E
N

02.04.2025

ERMA

DFC BANK VS NEHAANISH

[BHOLA

MOBILE
NUMBER

9811452022

ADVOCAT DATE OF]

E EMAILELECTRONIC|

ID SERVICE OF
PROCESS

NISHBHL [02.06.2025
A17T@YAH
00.COM

no1 [OMP I COMM 469/2025 |03.06.2025 [KARAN GROVER V/SABHINAV (9810196968 [ADV.ABHI [04.06.2025
ISARKAR VISION[GARG AVGARG
ICULTURE MEDIA @GMAIL.C|

OM

ko1 ICS COMM I582/2025 [25.05.2025 JABC PUBLISHERS &RAJBIR [90868140686 [RAJBIRBA [03.06.2025
[DISTRIBUTORS PVTBANSAL SAL.ADV
[LTD V/S VALUE COERS| @GMAIL.C|
[[NDIA LLP M

ko1 [CS COMM 205/2025  [11.03.2025 M/S INVICTUS|YASHPAL 9810220380 [ADVOCAT 06.06.2025
[DIGITAL V/S  M/SSINGH [ES.EKLAW
ISHREE DURGA| A@GMAI
[ENTERPRISES IL.COM

o1 JARB.A.COMM 13/2025 04.06.2025 SATYAM  POLYKNITSIPANKAJ (9811253529 PASNKAJ 106.06.2025

/S EXCEL VINYUMEHTA @FORTUN
ICOATINGS P LTD |E
[LEGAL.IN

o1 [OMP I COMM l480/2025 [03.06.2025 [RAMA KAPOOR V/§[I_{AJINDE 0818489589 FFICE@R 11.06.2025
[NEO DEVELOPERS PR SINGH JINDERSI
[LTD GH.CO.IN

po1 (OMP I COMM 479/2025 |03.06.2025 [RENU WADHERA V/§|I_{AJINDE 9818489589  |OFFICE@R J11.06.2025
IM/S NEOR SINGH AJINDERSI
[DEVELOPERS P LTD GH.CO.IN

po1 (OMP I COMM K77/2025  [03.06.2025 VAGHMOHAN [RAJINDE (9818489589 [OFFICE@R 11.06.2025
[ENTERPRISSES V/SRR SINGH IAJINDERSI

/S NEWO| GH.CO.IN

[DEVELOPERS P LTD

o1 MP I COMM 490/2025 |06.06.2025 IM/S AB BROOKEL PVTIRAJINDE (9818489589 FFICE@R [11.06.2025
[LTD V/S M/S NEWR SINGH [AJINDERSI
[DEVLOPERS P LTD GH.CO.IN|

13 [SH. M.K NAGPAL, DISTRICTICENTRAL [NIL

WUDGE, COMMERCIAL COURT




ISH. ASHUTOSH KUMAR, DISTRIC
WUDGE (COMMERCIAL COURT)

DISTRICT COURT CASETYPE

ROOM

CASE NO.

DATE OF
REGISTRATIO
N

PETITIONER NAME VSADVOCA
RESPONDENT NAME E

ADVOCATE ADVOCAT DATE OF]
E EMAILELECTRONIC|

MOBILE
NUMBER

ID

SERVICE OF
PROCESS

15

WUDGE (COMMERCIAL COURT)-02

[MS. VINEETA GOYAL, DISTRICT|WEST

INIL

16

WUDGE (COMMERCIAL COURT)-03

ISH. RAGHUBIR SINGH, DISTRICTWEST

INIL

7

IDISTRICT JUDGE (COMMERCIAL
ICOURT)

ISH. SANJEEV AGGARWAL,WEST

INIL

18

ISH. AJAY GUPTA, DISTRICT JUDGE]
((COMMERCIAL COURT)

WEST

INIL

19 |[SH. NARESH KUMAR MALHOTRA,

IDISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

INIL

20 |[SH. PULASTYA PARAMCHAIA,

IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01

INEW DELHI

INIL

21

ISH. BALWANT RAI BANSAL,
IDISTRICT JUDGE (COMMERCIAI
ICOURT)

INEW DELHI

IOMP
COMM.)

0/2025

[07.03.2025

GD Goenka
[Public ~ School|
[Vs
[EXTRAMARKS
IEDUCATION
[INDISA

PRAVEEN KR. JAIN _ |9.9E+009

[04.06.2025

22

MA. HIMANI MALHOTRA,|
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-03

INEW DELHI

g

ISUIT
[RECOVERY

FO

RICS

(COMM)/21
2/2025

19/03/2025

ILIC Housing FinancelSUNIL
[Limited Vs Amit Bhagat. MITTAL

9810513998

15817

ISUIT
IRECOVERY

FO.

RICS

(COMM)/58
7/24

24/07/2024

[Rajeev Agnihotri AndSHASHI
rs VS M/s MultitexBALA
[Engineering Pvt. Ltd.

9999063880

15820




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

S ajeev  Agnihotri Andj 9999063880
(COMM)/58 Ors VS M/s Multitex]
7/24 [Engineering Pvt. Ltd.

23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
WUDGE(COMMERCIAL COURT)

24 [MS. ANURADHA SHUKLASOUTH 16, New[Commercial ICS 04-06-2025  [Helios Tech Solutions [YATHART [9654900405 fachin@aygl [04.06.2025
IBHARDWAJ, DISTRICT] ICourt (COMM)/28 s MGF MetropolitanfH egalllp.com
VUDGE(COMMERCIAL COURT) [Block-T l0/2025 Mall SINGH(P),

16, NewCommercial [Execution [22.05.2025 ICROP CHEMICALS|G.S.GANG [9717211123 lgangwar@g 104.06.2025
ICourt (Comm.)/82 [[INDIA LTD VsWAR lsgangwar.co
[Block-I 2025 IADVANTIS CROP| m
ISCIENCES PVT LTD

16, NewCommercial ICS [13.05.2025 ilson and HughesSUSHAIN [9810980661 |.abhay@am|05.06.2025
ICourt (COMM)/25 [India Pvt Ltd Vs A and K|SOBTI shardul.co
|Block-1 13/2025 [Sarl m
16, NewCommercial ICS 22.05.2025 [Kargha Fashion Retai-lkJ.M4GOYA9810652956 "MGOYAL[05.06.2025
ICourt (COMM)/26 [Private  Limited  Vs]L DVOCAT
[Block-1 l4/2025 [Tarsem Lal [E@GMAIL.

ICOM
16, NewCommercial [OMP (Dj11.02.2025 [AXIS BANK Vs SHIVSHOBHA 9811192158 ISRSHOBH [05.06.2025
ICourt (COMM.)/13 [KUMAR SHARMA IGUPTA IAGUPTA@
[Block-I 80/2025 IGMAIL.CO

M
16, New[Commercial [Execution  [01.04.2025 lAna Malhotra VSBHARAT 45640851 legistauxillar09.06.2025
ICourt (Comm.)/57 IGateway Overseas IGUPTA ly@gmail.co
[Block-1 2025 m
16, New/Commercial ICS [15.04.2025 [KIBI SPORTS PRIVATEDIXIT 8556059335 |AKKE.DUCJ12.06.2025
ICourt (COMM)/22 [LIMITED Vs PUNJABMEHTA [TUSLEGAL]
[Block-1 I5/2025 [DE SHER (@WGMAIL.C|

OM
3 NewCommercial ICS 27.05.2025 [DEEPAK KUMARSS.K.BANS 46560881 [UNITEDM [12.06.2025
ICourt (COMM)/27 [KHEMKA Vs RACHNAAL IARK@UNI
[Block-I 1/2025 IGUPTA [TEDANDU

ITED.CO




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE ()3
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
wiCommercial 05-06-2025 nion Bank of India Vs |A 9810618195  hrvindsinhalf12.06.2025
ikram i
25 |[SH. SANDEEP YADAV [SOUTH INIL
26 [SH. SANJEEV KUMAR SINGH,SOUTH 29, NewlCommercial MP (I}15/05/2025 [KOTAK MAHINDRAAMIT 9990659331  [kmpspartner J02.06.2025
ICOMMERCIAL COURT. ICourt (COMM)/33 IPRIME LTD Vs |[KUMAR [@gmail.com|
[Block-TT l57/2025 IDINESH CHANDRA  [SINHA(P),
29, New/Commercial MP (I19/04/2025 [KOTAK MAHINDRARAJESH (9958726491 [angraadvoc 03.06.2025
ICourt (COMM)/29 [PRIME LTD Vs SUMITJANGRA( te@gamil.c
[Block-1T 72/2025 D P), m
29, New/Commercial [OMP (Dji9/04/2025 [KOTAK MAHINDRARAJESH (9958726491 [angraadvoc [03.06.2025
ICourt (COMM)/29 [PRIME LTD Vs MONUPANGRA( te(@gamil.c
|Block-11 69/2025 [KUMAR IP), m
29, NewCommercial [OMP (Dji9/04/2025 [KOTAK MAHINDRARAJESH (9958726491  [jangraadvoc 03.06.2025
ICourt (COMM)/29 [PRIME LTD Vs SONUPANGRA( te@gamil.c
|Block-11 [70/2025 D IP), m
29, New/Commercial [OMP (D9/04/2025 [KOTAK MAHINDRARAJESH (9958726491 [angraadvoc 03.06.2025
ICourt (COMM)/29 [PRIME LTD Vs PJANGRA( hte@gamil.c
|Block-11 [71/2025 [KRISHNA SINGH P), m
29,  NewCommercial IOMP (Dh9/04/2025  [CNH INDUSTRIALJRAJESH [9958726491  Jjangraadvoc [03.06.2025
ICourt (COMM)/29 ICAPITAL INDIA PVIJANGRA( ate@gamil.c
[Block-11 73/2025 [LTD Vs MANJEET]P), m
ISINGH
29, New/Commercial [OMP I30/05/2025 [MANOJ KHANDELWALGaurav 9711197229 lgaurav@intej03.06.2025
ICourt (COMM)/29 Vs ARROW DESIGN arma(P), griconlaw.cof
[Block-11 2025
29, New/Commercial ICS 14/02/2025 ILEAYAN GLOBALANIL 9810134793  fllipcare@g j03.06.2025
ICourt (COMM)/84 [PRIVATE LIMITED Vs [KUMAR mail.com
[Block-II 2025 [KRISHNA SALES ANDSAHU(P),
IANR




COURT

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VS

ADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE
MOBILE
NUMBER

ADVOCAT DATE OF]

E EMAILELECTRONIC|

ID SERVICE OF
PROCESS

129, wiCommercial [OMP (Djo1/04/2025 IAXIS BANK LTD Vs favinash [9811182985, fvinash.adv [04.06.2025
ourt (COMM)/27 [DIVY GAUR umar(P), [011-41513189 [@gmail.com

Block-1T 136/2025

29, New/Commercial [OMP (Djo1/04/2025 IAXIS BANK LTD Vs favinash [9811182985, fvinash.adv [04.06.2025

ICourt (COMM)/27 ISAURABH KUMARkumar(P), |011-41513189 [@gmail.com|

|Block-11 134/2025 ISINGH

29, NewlCommercial MP (I)}o1/04/2025 IJAXIS BANK LTD Vs favinash (9811182985, vinash.adv |04.06.2025

ICourt (COMM)/27 [USHA DATTATRAYkumar(P), [011-41513189 [@gmail.com)

[Block-II 7/2025 [HALANDE

29, New/Commercial MP (I19/04/2025 [KOTAK MAHINDRARAJESH (9958726491 fangraadvoc [10.06.2025

ICourt (COMM)/29 [PRIME LTD Vs PJANGRA( te@gamil.c

|Block-11 67/2025 IMEGHA SINGH P), m

29, New/Commercial [OMP (Dji9/04/2025 [KOTAK MAHINDRARAJESH (9958726491 [angraadvoc [10.06.2025

ICourt (COMM)/29 [PRIME LTD Vs GEETAPJANGRA( te(@gamil.c

[Block-1T 68/2025 P), m

29, NewCommercial [OMP (Dji9/04/2025 [KOTAK MAHINDRARAJESH (9958726491 [angraadvoc [10.06.2025
ICourt (COMM)/29 IPRIME LTD Vs PJANGRA( hte@gamil.c

[Block-1T 64/2025 ISHWETA KAPOOR P), m

29, New/Commercial [OMP (I)}31/05/2025 JAXIS BANK LTD Vs JUNEANK|9873347330 [[UNEank mf10.06.2025
ICourt (COMM)/36 IMOHD ASIF GANIE MAHAJA lahajan05 @y

[Block-1T u8/2025 IN(P), hoo.com

29, NewCommercial IOMP (I)}31/05/2025 JAXIS BANK LTD Vs JUNEANK|9873347330 UNEank_ml10.06.2025
ICourt (COMM)/36 SHAMBHU NATHMAHAJA hajan05@y

[Block-1T u6/2025 [YADAV IN(P), hoo.com

9, NewCommercial [OMP (Df31/05/2025 IAXIS BANK LTD Vs JUNEANK|9873347330 UNEank_mf10.06.2025
ICourt (COMM)/36 [SHANI AHAJA lthajan05@y

[Block-1T lu7/2025 IN(P), ahoo.com

29, New/Commercial [OMP (Df31/05/2025 IAXIS BANK LTD Vs JUNEANK|9873347330 [[UNEank mf10.06.2025
ICourt (COMM)/36 INITHIN V IMAHAJA bhajan05@y

[Block-II u3/2025 IN(P), lahoo.com




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE ()3
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
wiCommercial [OMP (Dj3o/04/2025 |AXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [10.06.2025
(COMM)/32 TKAS KUMAR [Singh(P), [8920586266 [@gmail.com
Block-1T l4o/2025
29, New/Commercial [OMP (Djo2/05/2025 |AXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [10.06.2025
ICourt (COMM)/32 IPHOOL CHANDRA [Singh(P), (8920586266 [@gmail.com
|Block-11 74/2025
29, New/Commercial MP (Dpho/04/2025 IAXIS BANK LTD Vs JUNEANK(9873347330 [[lUNEank mf10.06.2025
ICourt (COMM)/29 IDALJIT SINGH GILL  [MAHAJA bhajan05@y
[Block-II [76/2025 IN(P), hoo.com
29, New/Commercial MP (I}26/04/2025 [INTERNATIONAL [Kushank (9640160714, shank@ks[10.06.2025
ICourt (COMM)/31 IASSET Sindhu(P), 7065488258  hlaw.in
[Block-1T 81/2025 [RECONSTRUCTION
ICOMPANY PVT LTD Vs
SESHAYYA PANDE
29, New/Commercial ICS 05/05/2025  [Loreal S A Vs [Shravan [011-26843455 [unitedmark [10.06.2025
ICourt (COMM)/24 ICosmoline Exim LLP [Bansal(P), @unitedand
[Block-1T 0/2025 lunited.com
29, New/Commercial ICS 01/02/2025 IM/S LOREAL SA Vs [Shravan 011-26843455, junitedmark 10.06.2025
ICourt (COMM)/61 [HERBHEAL [Bansal(P), [011-32959881 [@unitedand
[Block-1T 2025 ICOSMETICS AND ANR united.com
27 [SH. LOKESH KUMAR SHARMA,SOUTH 10, NewlCommercial Ics 08/04/2025  [STATE BANK OF INDIARANI 0643680913 [bhardwajas J05/06/2025
IDISTRICT JUDGE(COMMERCIAL ICourt (COMM)/17 Vs BHUPENDRA [BHARDW sociates@g
ICOURT) [Block-1T 7/2025 [KUMAR SINGH IAJ(P), mail.com
ko, NewCommercial ICS 06/06/2025 |SNOWMAN LOGISTICSRohit 9958493994  pbhishek.shi J06/06/2025
ICourt (COMM)/28 ILIMITED Vs SNOW EX[Kumar(P), vangi@outlo|
[Block-11 l4/2025 [LOGISTICS  PRIVATE]| k.com
[LIMITED
28 |[SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST
29 [MS. NIKHIL CHOPRA, DISSTRICTSOUTH- INIL
WUDGE [EAST




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF

PROCESS

0 [SH. VRINDA KUMARI




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

131 [MS. ANU GROVER BALIGA Commercial Suit  |CS 02-06-2025 ICANARA BANK Vs [FAHAD (9219701292  fot
(COMM)/47 ISATENDER PROP OFKHAN(P), Imentioned
I5/2025 M/s AYUSH|
IGARMENTS
ICommercial Suit  [CS 02-06-2025 IM/s Gonsai Logistics PvilRakesh (9868040826 fharmarakes -
(COMM)/47 ILtd Vs M/s BeatboxlKumar adv1@gma
l4/2025 [Entertainment Pvt Ltd  [Sharma(P) lil.com

[Execution Petition [EXCOMM 405-06-2025 IAMARDEEP BUILDERSAkshu 9810300955  fskjainandass -

lAward by Vs DELHI Pain(P), @gm
|Arb [DEVELOPMENT il.com
IComm/35/2 JAUTHORITY
025
ICommercial Suit  |CS 05-06-2025 M/S AMBICASATYA 9811149439 dvkumarkrif-
(COMM)/49 [ENTERPRISES Vs MR|PRAKASH han@gmail
6/2025 IALOK GUPTAINANGIA(P| lcom
[PROPRIETOR OF M/S),
[TIRUPATI BALAJ]|
IOVERSEAS
ICommercial Suit  |CS 05-06-2025 TSI OVERSEAS PVTAlok 011-24324777 ot -
(COMM)/49 [LTD AND ORS Vs M/SBhachawat mentioned
I5/2025 IOM R S Interiors P),
Misc. Application infMisc 05-06-2025 ISH MUKESH BANSAL [Durgesh 9811217093 dv.durgesh [--
[Suit IDJ/623/202 s DELHI TOURISMGupta(P), lgupta@ i
5 IAND TRANSPORT| .com
[DEVELOPMENT
ICOPORATION AND|
IANR
ICommercial Suit  |CS 05-06-2025 ISTATE BANK OF INDIADharmend [8800784740 [shubhil673 f-
(COMM)/49 Vs MR BIGHAMBER [ra (@gmail.com|
/2025 ISINGH RAWAT [Singh(P),

[Execution Petition [EXECUTIO [06-06-2025 IATLAS LOGISTICSParshant (9555052211 roraprashanf--

N [PRIVATE LIMITED Vs Arora(P), 1991 @gmail
(COMM)/22 MR INDARJEET] .com
13/2025 ICHAWLA AND ANR

132 [SH. BHUPESH KUMAR SOUTH- INTL
[EAST
133 [MS. NEERA BHARIHOKE,SOUTH- INIL

IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
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ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
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PROCESS
[MS. NIRJA BHATIA, DJ, DIGITAL ICS (comm) 1303/2025 [16.04.2025 [Parajit Industries (India)lSh Manishjg818638678  |manishmacgf04.07.2025
07, SOUTH EAST DISTRICT, pvt. Ltd Vs PappuMacgregor regor@yaho
[Kumar 0.com
ICS (comm) 1344/2025  [25.04.2025 IMBJ Creations PvtItd VsSh  Amit|8826363007 pfficcofamit [04.07.2025
[Razon Luxuary [Sahni and| lsahni@gmai
[Sonali .com
[Tiwari
ICS (comm) 13733/2024 [27.09.2024 IParajit Industries (India)Sh H. 9810064398 sdhillon200f21.07.2025
[Pvt Ltd Vs Avaneesh/Dhillon R@gmail.co
[Kumar m
ICS (comm) 13598/2024 [16.08.2024 IParajit Industries (India)Sh H. 9810064398 sdhillon200f21.07.2025
[Pvt 1td Vs Amit Bansal &Dhillon R@gmail.co
|Anr. m
ICS (comm) 13732/2024 [27.09.2024 [Parajit Industries (India)Sh H. 9810064398 |hsdhillon200f21.07.2025
pvt Itd Vs RambabulDhillon R@gmail.co
[Surampudi m
ICS (comm) 209/2025 [12.03.2025 State Bank of India VsSh Akhillg811085046  |gupta26a@y|24.07.2025
[Hare Krishna Jha IGupta hoo.co.in
ICS (Comm) 211/2025  [17.03.2025 IM/S Omsons MarketingMr. Irshad9811962836 dv.irshad@[21.07.2025
[Pvt Ltd Vs M/S GlowAhmed lgmail.com
[Infocom Pvt Ltd
135 [SH. RAJ KUMAR TRIPATHI,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
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136 [SH. DEVENDER KUMAR, DISTRI
WUDGE (COMMERCIAL COURT)
137 [MS. RUBY ALKA GUPTA, DISTRICTEAST [Lo1 [CS COMM 151/2025 08-05-2025 [UCO BANK V/S?OGESH 19968067667 jadv.yogeshs J05-06-2025
WUDGE (COMMERCIAL COURT) IABHISHEK SINGH [KUMAR armal21@
ISHARMA lgmail.com
o1 ICS COMM 113/2025 [07-04-2025 [UCO BANK V/S SUNNY|YOGESH (9968067667 fdv.yogeshs [05-06-2025
IMADAN [KUMAR armal21@
ISHARMA lgmail.com
101 ICS COMM 133/2025 [23-04-2025 ISTATE BANK OF INDIASUCHITA (8896932838 fgnihotrisuc [09-06-2025
/S ANJALI [DIXIT hita@gmail.
fcom
101 ICS COMM I52/2025 15-02-2025 ISAR EDUTECHSACHIN [9873586359  fkjainadvocai1-06-2025
[LIMITED V/SKUMAR cO@gmail.c
IMAHENDER KUMAR JAIN m
101 ICS (COMM) 174/2025  [30-05-2025 M/S ESPANRAJESH 9810605435 jeshsharm [12-06-2025
[INFRASTRUCTURE [KUMAR 638(@gmail
ILTD. V/S BIRJU ISHARMA lcom
o1 [cS coMM 58/2025  |24-02-2025 _ |BANK OF BARODA V/SMS. 0899913203 pidv.sudhash [13-06-2025
[PRABHAT CHOPRA ISUDHA ikla@, il
ISHUKLA fcom
101 ICS (COMM) 9/2025 06-02-2025 ISIRSA DEPOSITS AND|PANKAJ infinitylegal 13-06-2025
IADVANCES LIMITEDWALIA s@gmail.co
/S GHAZIABAD| m
IORGANICS LTD.
101 ICS COMM lu7/2024 01-02-2024 [PUNJAB NATIONALNITIN info@knowl13-06-2025
[BANK v/s SONUI|GARG ex.in
[PAWAR
lo1 ICS COMM 1305/2024  [07-10-2024 M/S SAMEERR. S| advrspawardf13-06-2025
[BUILTAID PVT. LTD./PAWAR 1@, 1.co|
vV/S ASIAN|
ICONSTRUCTION
ICOMPANY
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ICS COMM 150/2025 [07-05-2025 [PUNJAB NATIONALKA kalaanilegal J13-06-2025
BANK V/S  ADITILEGAL hdvisors@g
VUNEJA IADVISOR mail.com
N
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- ICS(COMM][77/2025 24.05.2025 [MEGH PJitendra Kumar [8.7E+009 [riendslawone@|03.06.2025
IDISTRICT JUDGE (COMMERCIAL)-EAST IMEDITECH lgmail.com
o1 IPVT LTD vs|
IDR JASBIR]
ISINGH
IBHANDARI
ICS(COMM]55/2025 19.04.2025 [Central Bank ofB K Agrawal .2E+009 [officeofraghavs(09.06.2025
ndia Vs Mg linghal@grnail.
|Aditya Traders lcom
[EX(COM W1/2025 19.03.2025 |GUDDU Sanjeev Singh .8E+009 [ATANDA.ADV [12.06.2025
M) IGUPTA (@GMAIL.COM
[TRADING  ASf|
[MS LEELA|
ICOSMETICS V|
IKALIA GUPTA|
JAND ORS
ICS(COMM|30/2025 03.03.2025 [M/S VISHW|Lalit Kumar l.oE+010 12.06.2025
[AKARMA
[ENGG. WORKS|
Vs M/S|
IKHUNTHUNA
[TH POWER
139 [SH. BRIJESH KUMAR GARG,SHAHDARA 301, NewCS ICS [20-03-2025 [VISTORY Navdeep [9654417727  |pavdeepdev [10-06-2025
IDISTRICT JUDGE, COMMERCIAL ICourt COMMERCIAL) [(COMM)/17 ICONSULTANTS PVTidev singh [@gmail.com|
ICOURT [Building, I5/2025 [LTD Vs ACHIVEMENTS]
[KKD/Delh| [POINTS AND ORS
01, NewlCS CS 03-05-2025 IDALIP BINDAL VsKunal 9999348834  |kunalsmittal [10-06-2025
ICourt COMMERCIAL) [(COMM)/28 JAVED CHAUDHARY  |Mittal |@gmail.com|
[Building, 1/2025
[KKD/Delh
01, New[CS IOMP(I) 14-11-2024 Rajendra Sharma VsfS K Singh (0891179438  kinghskandc [05-06-2025
ICourt COMMERCIAL) [(COMM)/10 M/S Antriksh| mpany(@g
[Building, 2024 [Developers and| mail.com
IKKD/Delh [Promoters Pvt Ltd
1301, NewlCS ICS 14-05-2025 [Naman Apparels LLP Vspyush 8700925528  piyushkatyall12-06-2025
ICourt COMMERCIAL) [(COMM)/30 hri Jaipal Vastralkatyal P8@gmail.c
[Building, 8/2025 handar Private Limited m
[KKD/Delh|
40 [MS. KIRAN BANSAL, DISTRICTSHAHDARA [ROOM |COMMERCIAL ICS COMM]|15-04-2025 [Bankof Baroda Vs Sheela[Umesh 9910568669  jd shjos01.05.2025
WUDGE, (COMMERCIAL COURT) INO 208 [CIVIL 225/2025 Uoshi hi@gmail.co|



mailto:kumarlalit078@gmail.colm
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ICOMMERCIAL ICS COMM]|15-04-2025 Bank of Baroda Vg 9910568669  fdvumeshjos
INO 208 [CIVIL 226/2025 [Deepak Gupt Poshi lhi@gmail.co|

lo1.05.2025

JROOM ICOMMERCIAL ICS COMM04-01-2025 [Canara Bank VsANUJ 19999490798 jdvocateanu j08.05.2025
INO 208 [CIVIL 05/2025 VANMEJAY KUMARAGARWA jagarwal @y
ISINGH IL fthoo.com

ROOM  [COMMERCIAL ICS COMM|o4-01-2025 [PUNJAB AND SINDAKANKSH([9810386632 pkankshakapfi5.05.2025

INO 208 [CIVIL 03/2025 [BANK Vs SHUBHAMA orl691@g
UAIN [KAPOOR mail.com

ROOM  [COMMERCIAL ICS COMM]|18-03-2025 IKASH NAHAR VSSIDHANT (9650677902  fiddhantdhinft7.05.2025
INO 208  [CIVIL 168/2025 IANITA [DHINGRA| lgra@siddha

[AND tdhingra.co

IASSOCIAT m

[ES
ROOM  [COMMERCIAL ICS COMM|06-12-2024 [BAL KISHAN Vs VIKASJatin 9718345050  [trinitylawfir [17.05.2025
INO 208 [CIVIL 622/2024 [PAL [Sharma m87@gmail |

fcom

[ROOM ICOMMERCIAL ICS COMM]|10-03-2025 VAWAHAR MITTAL VSARUN 19210004370 dv.vyasaru [20.05.2025
INO 208 [CIVIL 150/2025 [Lakshaman PrasadKUMAR (@gmail.co
iGupta

[ROOM [COMMERCIAL _ [CS  COMM25-02-2025 __ [SH KOMAL PRASAD VSTALEWAR[7982546417 _ fajoratapan? [24.05.2025
INO 208  (CIVIL 120/2025 [SMT SUCHITA SINGH [SINGH @gmail.co
m

JROOM  |COMMERCIAL ICS COMM]|13-02-2025 [Komal Prasad Vs ShriTALEWAR[9811179209  [mndubeyandaf24.05.2025
INO 208 [CIVIL 103/2025 IAniket Kumar ISINGH [ssociates202
|@gmail.com|

JROOM [COMMERCIAL ICS COMM]24-05-2025 IMahesh Kumar DudhaniARUN 0210004370  [vyasarun@g|27.05.2025
INO 208 [CIVIL 1345/2025 s Danish Ali [KUMAR mail.com
l41 [SH. SANJAY SHARMA-II, DISTRICT] 303, NewlCS (COMMERCIALICS (COMM)[30.05.2025  |UPGRID _ SOLUTIONSKRITIKA 9643008880 |« 0a2aj06.06.2025
WUDGE, COMMERCIAL COURT ICourt 1362/2025 [PVT LTD VS SANJAY[TUTEJA egal.pro
[Building, [KUMAR

[KKD/Delh
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K2 [SH. PAWAN KUMAR MATTO DJ
(COMM-04)

K43 [MS. PREETI AGARWAL GUPTA,NORTH- INIL
IDISTRICT JUDGE, (COMMERCIALWEST
ICOURT)
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ISH.VINOD YADAV

WEST

K5 [SH. AMIT KUMAR, DISTRICTNORTH INIL
WUDGE, COMMERCIAL COURT

46 [SH. UMED SINGH, DISTRICTINORTH INIL
WUDGE (COMMERCIAL)

47 [SH. RAJ KUMAR, DISTRICT JUDGESOUTH INIL
((COMMERCIAL COURT-01 WEST

48 [MS. SAVITA RAO, DISTRICT] INIL

WDUGE, COMMERCIAL COURT-
l02/SH. VIKAS DHULL, DISTRICI]
WUDGE, COMMERCIAL COURT.

4o [SH. RAKESH SYAL, DISTRICT] INIL
WUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICI]
WUDGE, COMMERCIAL COURT-03

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 (WEST

[TOTAL 75




	Form-3

